ﬁm’ﬁ:ﬂ”

service and presently working as 'CKTQQT—

aq

years,

belonging to

L2O2S - 246

YA ciwisronprasavasonsirnes

..., son/daughter/wife of g_-%k i s B
1S5 3

% €< (@MT—_'Q—{HW —_-‘TY

TNZEEN

give herein below the details of the assets Umr-mvable, movanle, bank balance, etc.) of

mysell, my spouse and dependants*:

A,

given}

&sr,
ND.

Details of movable agsets

(Assets In joint name indicating Lhe extent of joint cwaership wili alsa have to be

" Description

" Gelf

Spouse
Mame(S)

Dependant-1
Nzame

Dependant-2
Nama

Dependant-3 |
_ Etc. Mame

(1)

(i

i f:a"i ij..‘1=.

Cash

‘Depasits in |
Banks, Financiai |

Institutions And
Nan-Banking

. Financial
. Companies

Cebentures and
Shares in

| companies

e

i

.._}\

0000

| |
= !

_E_Qmj—sr e

0"

KO

Qther financial
institutions,
MSS, Postal
Savings, LIC

| Policies, etc

v)

Motor Vehic les

(details of

] make, g{c.)

(vi)

Jewellery (glve
details of
weight and
valiue)

s 9™
Ioh s

(vl

Other assets,
such as values
of claims /
interesis

90-000 |

)L

i

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
+ Dependant here means a person substantially dependent on the income of the
empioyee,

Haat K

Gl

3024



B.  Details of Immovable assets

[Note: Properties in joint awnership indicating the externt of jeint ownership wili
aisq nave Lo be indicated|

| 'Se. T " Deseription | Seif | Spouse | Dependant-1 |~ Dependant-2 [ Dependant-3 |
. TR SN et o NaMA(S) | Name | Mame | Etc. Name
(i) Agricultural Land i ' 5 ,l i

| Location(s) , ! '

’ I - Survey number(s) | 7‘,; "ﬁ‘ | ‘-{-'“ l -‘\ | ’\\

- Extent (Total E
| measurement) '

i____ _|-Current m 2Nt market value : f.___ 5 a0 _,__i__J A S S D e __T__ AR

(1) | Non-Agricultural Land

| - Location(s) f
| - Survey number(s) ! 7L | J\~= F -\b i +\
- - Extent (Total ?
| Measuramant) ,
J_ * -Current marketvalue | | |
i (i) | Bulldings (Commercial | l
}

Cand residential) g i
: . Location(s) el '; -\\ ; ~|\ 1 +~
) | - Survey /daor g | ‘ _
’ fnumber(s) | :
- Extent (Total
- measurement)

j i - Current market 1 i ( ]
value ! i pe %
__"‘—1 e e e e Y ——— Pr— —-T— i e

[ (v} | HOLI'-‘:PS Apartrnenrs ; i
1 \PC | ’ | !

' [ - L(Jcatlon[s‘ ‘ l _ i
e 0 L
' number[qf 5

. - Extent {Totai

| measurement) | i g )
‘ | - Current market E ‘ e | -
o ! VE'UC ARE Fll I | SR TR SRR M YR |
(v) | Others (such as I | f i'
| F _'D.t_eif?ﬁi‘” BOpsthy) i T e e o

(2} 1 glve herein below the details al my tiabilities / overdues to public financial
institutions and government dues:-
[Note : Please give separate detaile for zach item)

Sr. | Description | Name & address of Bank / _;'-A_moun_i"out;hhdinq as |
"~ No. Financial Insﬁtutjols{;} / on . i ]
;s ______’_j_ Pl Dc,partment},'_ SZe [ d L kﬂ‘f ‘
l (a) i (i) Loans s from Banks : 5 X le '&’ PR 6 o
' {il) Loans fram financial z _Bipdr A st h L "‘q:l_,cd‘ék
j institutions e E_L_, SR skl (s ey
(i) Gavernment Dues: , [
i ' {a) dues to departments | ‘j\ ; e 5
i . dealing with government ! e
= accommadation t - AR e __,' Sk
W fues to departmunis / ,
i deaiing with supply of 7\ B ;
! _water ; Riaee ST :
| j | () duu R L) departmunb { : 5
r' | dealing with supply of i ; l
J| | electricity 71‘\ : e



T (d)m@t?&aﬁ‘é&ments "”"’”_:’;___ N |
dealing with telephones __} e 158 A R
(e} dues ta departments
| dealing with government s,
' transport (including
aircraft and helicopters) L .. R s
['{f) Other dues, If any : ‘
(b) | (1) Income T S S L : 4
| surcharge [Also indicate : .
| the assessment year uptoe | : N Vel
' which Income Tax Return. o 2 i
| flled. Give also Permanent ! EsteiSS=in \75,} \033Y | {
f | Account Number (PANM. & - . —— R e e
| (i) Wealtn Tax [Also ‘ ‘
indicate the assassment WA
l | year upto which Weaith i
'ﬂﬂ’lﬁ!&&%ﬂfl R L e R ! e i
| {ilh) Sales Tax [Qnly in :
e | case of proprietary i aha TR
L business] i CEME e
(iv) Property Tax = B A e S
] Personal Detall
GPF/CPF/PRAN No.  :- e e e
b | 11004-213830-4-
Gender i- ! l 4/
sender - ‘: -(T /F}
Date of Birth ! = s : '
ufesa e Lol d 4-| (oo/mamp)

Class/Group - l— [EXd [A/B/C)
aae ¢ [Pl e CRee

(Full Name 2.9. B.A.S.-Bihar Administrative Service,

B.%.5.- Blhar Secretariat Service etc,)

Home District i t —CIF_”‘ l
O8O

1 hereby declare that ‘tha aﬁové.details are true to the best of my

knowledge and belief. 2
- < signature BQ\ \\f’ ” ‘

' ' Namé of Employe W%&
Place:.... J d o R s : De:ﬁgnatton;..;,.\.;i{g,ﬁ,,,_‘a.\.q ;&a\[[}’.
Datﬁié.]l }/?-0}/6 Departmentﬁagﬁtaﬂ’?_zjmﬂ—q

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed {single side)
in prescribed format,

§ ek
a0 20 26



